Title: Regarding need to set up a bench of High Court at Thiruvananthapuram, Kerala.

SHRI PANNIAN RAVINDRAN (THIRUVANANTHAPURAM): The Kerala Assembly has passed resolutions twice demanding
setting up of a Kerala High Court Bench with case filing authority at Trivendrum, the capital city of the State. The setting up
of a bench in the capital city is necessary for the efficient functioning of the State Secretariat and it can reduce the State
expenditure to a great extent as the present High Court at Kochi is about 300 kms away from the capital. So, I request the

Government to take steps to fulfill the desire of the people of Kerala to set up a High Court Bench at Trivendrum at the
earlier possible.

MR. DEPUTY-SPEAKER: Item Nos. 17 to 22 may be taken up together. The hon. Minister may reply to the discussion now.
..(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Sir, please allow me first. A series of incidents have taken place throughout the
country. All our offices are being attacked. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Please listen to what Shri Lalu ji is saying.
...(Interruptions)

JUTEALT HANGA: HURM ellel St Bl 3ol

«..( )
SHRI BASU DEB ACHARIA : Sir, you please allow me to speak first....(Interruptions)
MR. DEPUTY-SPEAKER: Nothing should be recorded.

(Interruptions)* 3€/

Yot aicfY (off arer yeae): usct it ara aY ot ... (cuaurer)
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off @1ca arrard @ 3 cI91 oidl, 3nu st &) ...(Inferruptions) Please give an assurance that you will allow me after the reply
of the hon. Minister....(Interruptions)
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...(Interruptions)
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